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F.No. 01 (CHMRoster/CL~STAT/2021
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.lf Purarn, New Delhi-ll00fifi

Dated: 22.03.2021
I

ORDER IND.36 of 2021
I

Hcn'blc President is pleased to qrdcr the silting commencing from 05.04.2021
to 30.04.2021 for CESTAT, Mumbai as follows:

CORAM I

I
WORKS ASSIGNEDPERIOD

Customs and Service Tax
Division Bench Matters

01'. D. M. Misra, Hon'ble Member (judicial) and
Sil. C. J. Mathew, Hon'ble Member (Technical)

I From 12.04.2021
to 16.04.2021

SI1. S. K Mohanty, Hou'ble Member (judicial) and Sh. P. Anjani
Kumar, Hori'ble Member (Technical) I

From 19.04.2021
to 30.04.2021

Customs Division Bench
Matters

Sh. Sanjiv Srivastava, Hon'b!e Member (Technical) and Sh. Ajay
SI1'II·I11'I. l loublc Member (judicial)

Sh. C. j. Mathew, Hon'ble Member (Technical) and Dr, Suvendu
l(lIl11ilr Pati, Hnn'ble Member (judicial) I

From 05.04.2021
to 30.04.2021

Excise Division Bench
matters

From 05.04.2021
to 09.04.2021

Customs Division Bench
Matters.

Dr. Suvclldli Kumar Pan, lio u'hle Member [judicial]
I

From 05.04.2021
to 09.04.2021
and
From 19.04.2021
to 30.042021

Service Tax Division
Bench Matters

From 12.04.2021
to 30.04.2021

Single Member Matters

Note:

1. All part heard matters arc released ~o be heard afresh by Regular Bench as per the above Bench
constitution Oil the respective delLes 011 which they are posted.

2. In the event ofleaveytour of any judiclial Member, Sh. S. K Pati, Member (judicial) will be part of the
D13,if he is not already sitting in a DB and tHe Single Member cases posted before him will be taken up by
Sh. Ajay Sharma, Member (judicial] if, the latter is not otherwise sitting in a DB, or else the same will get
adjourned.

3. In the event of leave or tour of any TJchnical Member, the DB matters listed before that DB shall be
taken lip by the other available DB and tht: judicial Member who was part of the earlier DB will hear
Single Member Bench Matters. I

I
4. On every Friday afternoon special Ibench sitting, if any, will be notified with the approval of
the available Senior Member of Mumbai.

I

5. In the event of non sitting of a Bencbthe adjourned dates of listed matters will be available on the
website www,cestatnew.gov in in the link "Gaily orders".

B~ordei
(Bineesh Kumar K. S.)
Registrar

Copy lo:-
I

SPS to ll on'ble President/llon'ble Membei-s/P.A. to Registrar/Deputy Registrar/Bar
Association. Mumbai/Commissioner CAR)IMumbai/Notice Board/Website/Guard File/Office
Copy.

~k
Deputy Registrar


